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Sim \luhammcd Ajmal. Member (Judicial) is an lane from 1,].2020 I0 TOJJOZO.
um. during ibis peviod. the mailers lismd before Shn Mohammad AimuL Member

>. Amwavfln shah be taken up by Hi: spccrai Bench comprising of.
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Shri K Amniha Padmanabha Smumy. Mcmbu (Judicml)
Shn K Aimniha Padmanabm Suamy. Member (Judicial) shall first Lake up (he mattersui'dicir (Wkn Uh mun Bench and ihen amend |he mallers af Spam-11 Bench
I'he Conchiutiou 01‘ Benchm per scchrm 419 (3) oi‘ihc Companies Act, 2013.
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to 10 1 2020 mrh.
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1. l‘ s. to Hm‘hic Preaidcm. \mionai Compan) Law irihhnhi. Neh Delhi
1, Hon‘bl: Viemheis, national Company La» Irihumri.
3. omcm or National Compan} Law Iribunal. Principai Bench. Ne»
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4. vs :0 Joini Seamlnry. (sh. fiyancshvxarKimmy Singh) Minislry ul'Curporaie Affairs.
Veu Delhi.

5. mm \Atb sixcr hlvucc Board.
6. The lflflllul'c off‘hancred Accounlanis 0| India. ITO. Ne“ Delhi.
7. The Inuituw uI'CompAny Searcmries oi‘lndifl. ICSL Ilousc 22, [usmmiunal Alcd Ludhi

and.NewDelhi71100m.
a. The Insliiuie nFCust Accminlnnlsof India. CMA Bhawnn, 3 Insiimiional Am. Ludhi
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9 Corporate La“ Adviser, 158. Basum anlave, Palam Rom, NewDthhl 10057.
10 iaxmim Mlved Scrnues Ltd , 59/32, New Kohlak Road Delhi,
11. The All India Rspancr Pu le l-D. 'B‘ mosh, Delhi High Coun. Nev» Delhi,
12,13“ Council. New DelhirMumb‘al


